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 reply  to  this.  I  have  said,  you  please  write
 to  the  Speaker.

 (Interruptions)

 MR.  DEPUTY  SPEAKER:  The  matter
 will  be  looked  into  ang  you  will  be  satis-
 fied.

 ta

 SHRI  SATYASADHAN  CHAKRA-
 BORTY:  Let  the  House  know  under  what
 rules  ०  portion  of  the  question  was
 deleted?  Then  what  has  happened  to  my
 adjournment  motion  regarding  demonstra-
 tion  by  the  Press  workers?

 MR.  DEPUTY  SPEAKER:
 given  my  reply.

 ।  have

 SHRI  SATYASADHAN  CHAKRA-
 BORTY:  The  Central  Government
 should  not  remain  silent.  The  President
 should  not  give  his  assent  to  the  Press  Bill,

 (Interruptions)

 SHRI  PRATAP  BHANU  SHARMA
 (Vidisha):  [  have  given  notice  under
 Rule  377  regarding  slow  implementation
 of  IRDP  programme  in  my  constituency.
 1  wan  to  know  what  is  the  fate  of  my
 notice.

 12.62  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Drumm  Ursan  Art  ComMMIssion  (TERMS
 AND  CONDITIONS  OF  SERVICE)  AMENDMENT

 Rvures,  1982

 THE  DEPUTY  NINISTER  ।  THE
 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  BRAJAMOHAN  MOHAN-
 TY)  on  behalf  of  Shri  Bhishma  Narain
 Singh:  I  beg  to  lay  on  the  Table  a  copy
 of  the  Delhi  Urban  Art  Commission
 (Terms  and  Conditions  of  Service)
 Amendment  Rules,  1982  (Hindi  and
 English  versions)  publisheg  in  Notification
 No.  GS.R.  814  in  Gazette  of  India  dated
 the  25th  September,  1982.0  under  sub-
 Sub-section  (3)  of  section  26  of  the  Delhi
 Urban  Art  Commission  Act,  1973.

 [Placed  in  Library.  See  No.  LT-5539/82.]
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 Betwa  RIVER  BoaRD  (AMENDMENT)
 REGULATIONS,  1982

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  IRRIGATION  (SHRI
 Z.  R.  ANSARI):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Betwa  River  Board
 (Amendment)  Regulations,  1982  (Hindi
 and  English  versions)  published  in  Noti-
 fication  No.  M-1/BRB/T  in  Gazette  of
 India  dated  the  25th  September,  1982
 under  section  24  of  the  Betwa  River  Board
 Act,  1976.

 [Placed  in  Library.  See  No.  LT-5540/82.]

 STATEMENT  rc.  MARKET  LOANS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  AND  IN
 THE  DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  MALLIKAR-
 JUN)  on  behalf  of  Shri  5.  छे.  P.
 Pattabhi  Rama  Rao:  1  beg  to  lay  on  the
 Table  a  Statement  (Hindi  and  Englisky
 versions)  on  the  results  of  the  market
 loans  floated  in  October,  1982.

 (Placed  in  Library,  See  No.  LT-5541/82.]

 NortteicaTioNs  UNperR  Coast  Guarp  ACT,
 ANNUAL  REPORT  OP  AND  REVIEW  ON  THE
 WorkKING  OF  BHARAT  DyNaMics  LIMITED,
 HyDERABAD,  FOR  1980-81  AND  A  STATEMENT

 FOR  DELAY

 THE  DEPUTY  MINISTER  प  THE
 MINISTRY  OF  DEFENCE  (SHRI  K.  P.
 SINGH  DEO):  I  beg  to  lay  on  the
 Table: —

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (3)  of  section
 123  of  the  Coast  Guard  Act,  1978:—

 (i)  The  Coast  Guard  Subordinate
 Officers  (Technical  Branch)  Recruit-
 ment  Rules,  1982  published  in  Noti-
 fication  No.  S.R.O.  235  in  Gazette
 of  India  dated  the  9th  October.  1982.

 (ii)  The  Coast  Guard  Officer
 (General  Duty)  Recruitment  Rules,
 1982  published  in  Notification  No.
 S.R.O.  236  in  Gazette  of  India  dated
 the  9th  October.  1982.

 [Placed  in  Library.  See  No.  LT-5542/
 82.1]
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 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  _  English  versions)
 under  sub-section  (2)  of  Section  619A
 of  the  Companies  Act,  1956:—

 (i)  A  statement  regarding  Review
 by  the  Government  on  the  working  of
 the  Bharat  Dynamics  Limited,
 Hyderabad,  for  (८  year  1980-81.

 (ii)  Annual  Report  of  the  Bharat
 Dynamic,  Limited,  Hyderabad,  for
 the  year  1980-81  along  with  the
 Audited  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor
 General  thereon.

 (3)  x  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (2)
 above.

 (Placed  in  Library,  See  No.  LT-5543/
 82.]

 Report  oF  KANPUR  KSHETRIYA  GRAMIN
 Bank,  KANPurR,  JAIPUR  NAGAUR  AANCHALIK
 GRAMIN  Bank,  Jatpur,  GORAKHPUR
 KSHETRIYA  GRAMIN  BANK,  GORAKHPUR  ETC.

 THE  DEPUTY  MINISTER  ।  THE
 MINISTRY  OF  RAILWAYS  AND  IN
 THE  DFPARTMENT OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  MALLIKAR-
 JUN)  on  behalf  of  Shri  Janardhana
 Poojary:  I  beg  to  lay  on  the  Table  a
 copy  each  of  th:  following  Reports  (Hindi
 and  English  versions)  :

 (i)  Report  of  the  Kanpur  Kshetriya
 Gramin  Bank,  Kanpur  (U.P.)  for  the
 year  ended  the  3151.  December,  1981
 along  with  the  Accounts  and  the  Audi-
 tor’s  Report  thereon.

 (ii)  Report  of  the  Jaipur  Nagaur
 Aanchalik  Gramin  Bank,  Jaipur  (Rajas-
 than)  for  the  year  ended  the  31st
 December,  1981  along  with  the  Accounts
 and  the  Auditor's  Report  thereon.

 (iii)  Report  of  the  Gorakhpur
 Kshetriya  Gramin  Bank,  Gorakhpur
 (U.P.)  for  the  year  ended  the  31st

 December,  1981.0  along  with  the
 Account,  and  the  Auditor's  Report
 thereon.

 (iv)  ‘Report  of  the  Gaur  Gramin

 Bank,  Malda  (West  Bengal)  for  the

 year  ended  the  31st  December.  1981
 alongwith  the  Accounts  and  the  Auditor’s
 Report  thereon.

 (४)  Report  of  the  Prathama  Bank,
 Moradabag  (U.P.)  for  the  year  ended
 the  31st  December,  1981  along  with  the
 Accounts  and  the  Auditor’s  Report
 thereon.

 (vi)  Report  of  the  Bhojpur  Rohtas
 Gramin  Bank,  Arrah  (Bihar)  for  the
 year  ended  the  3151.  December,  1981
 along  with  the  Accounts  and  the
 Auditor's  Report  thereon.

 (vii)  Report  of  the  Samyukt  Kshetriya
 Gramin  Bank,  Azamgarh  (U.P.)  for  the
 year  ended  the  31st  December.  1981
 along  with  the  Account,  and  the  Audi-
 tor’s  Report  thereon.

 (viii)  Report  of  the  Kshetriya  Gramin
 Bank.  Hoshangabad  (Madhya  Pradesh)
 for  the  year  ended  the  31st  December,
 1981  along  with  the  Accounts  and  the
 Auditor’,  Report  thereon.

 (ix)  Report  of  the  Tungabhadra
 Gramin  Bank,  Bellary  (Karnataka)  for
 the  year  ended  the  31st  December,  1981
 along  with  the  Accounts  and  the
 Auditor’s  Report  thereon.

 (x)  Report  of  the  Puri  Gramya  Bank,
 Pipti  (Orissa)  for  the  year  ended  the
 3151  December,  1981  along  with  the
 Accounts  ang  the  Auditor's  Report
 thereon.

 (xi)  Report  of  the  Jammu  Rural
 Bank,  Jammu  (J  ८  K)  for  the  year
 ended  the  31st  December,  1981  along
 with  the  Accounts  and  the  Auditor's
 Report  thereon.

 (xii)  Report  of  the  Champaran
 Kshetriya  Gramin  Bank,  Motihari
 (Bihar)  for  the  year  ended  the  31st
 December,  1981  along  with  the  Accounts
 and  the  Auditor’s  Report  thereon.

 (xiti)  Report  of  the  Sravasthi  Gramin
 Bank,  Behraich  (U.P.)  for  the  year
 ended  the  31st  December,  1981  along
 with  the  Accounts  apd  the  Auditor's
 Report  thereon.

 (xiv)  Report  of  the  Gurgaon  Gramin
 Bank,  Gurgaon  (Haryana)  for  the  year
 ended  the  3ist  December,  1981  along


